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Malpractices in ITI Examination ia 
U.P. 

5134. SHRI DOONGAR SINGH
Will the Minister of LABOUR be pleased
to state 
(a) whether complaints have appeared in­
the press regarding high level corrupti0n
in I.T.I. examinations in U.P. and to gran­
ting permission to private candidates ; and

(b) if so, action taken by C:!ntral Govern­
ment in the matter ? 

THE DEPUTY M[NISTER IN THE 
MIN[STRY OF LABOUR (SHRI DHAR­
MAVIR) : (a) Ye�, Sir. 

(b) :Matter has been brought to .the 
notice of the State Government of U.P. 
for necessary action as State Governments. 
are responsible for conducting I.T.I. exa-
minations. •

Indians Stranded in Kenya 

5135. SHRI GHULAM MOHA!\1MAD­
KHAN: 
SHRI G.Y. KRCSHNAN : 

Will the Minister of LABOUR be plea­
sed to state 

(a) whether Government havo been
newspaper reports stating tbat thirty young­
sters from India who were promised jobs 
in Uganda and had paid Rs. 12,000 each 
for air tickets and job formalities, were 
left to fen'.i for th �m ;e lves in a hotel i.n· 
Kenya; 

(b) whether the job racketeers in this
case had been apprehended; and 

(c) the help and assistance rendered to. 
these young innocent Indians by the Go­
vernment? 

THE MCNISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI BHAG­
WAT JHA AZAD) : (a) Yes, Sit. 

(b) The matter bas been referred to­
Police Authorities and there is no informa­
tion yet about their arrest. 




